Yes, | am listening to you. ...(/nterrupt/ons)... Yes, you please meet the Chairman.

...(Interruptions)...

sft I1ota gYF: TR, AT A collective responsibility el 21 ol 989 # fova ot i
DI A Al ..(FGLH)...

SHRI M. VENKAIAH NAIDU: Let all the other Ministers be present at 2 o'clock.
...(/m‘errupt/ons)... Let the Parliamentary Affairs Minister convey this to the Government and bring
other Ministers by 2 o'clock. ...(Interruptions)... We will listen to him at 2 o'clock.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: The House is adjourned for ten minutes.
The House then adjourned at twenty-six minutes past twelve of the clock.

The House re-assembled at thirty -six minutes past twelve of the clock,

THE VICE-CHAIRMAN (PROF. P. J. KURIEN) in the Chair.
THE VICE-CHAIRMAN (PROF. P. J. KURIEN): The House is adjourned to meet at 2.00 p.m.

The House then adjourned at thirty-six minutes

past twelve of the clock.

The House reassembled at two of the clock,
[MR. DEPUTY CHAIRMAN in the Chair]
SHORT DURATION DISCUSSION

On situation arising out of present agrarian crisis resulting

in suicides in the country

SHRI M. VENKAIAH NAIDU (Karnataka): Sir, weare thankful that the Minister of Parliamentary
Affairs has conveyed it to other Ministers in the Government and finally the Finance Minister, the
Commerce Minister, the Power Minister and other Ministers are there. It is not because of any false
prestige or anything. We wanted them to understand the seriousness of the situation. | only request

them to sit through the debate and then intervene at the end and answer if there are any queries.
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THE MINISTER OF AGRICULTURE (SHRI SHARAD PAWAR): Mr. Deputy Chairman, Sir, | am
grateful to the hon. Member, Shri M. Venkaiah Nadu, for raising the issue of farming community and
particularly the problem which is agitating the minds of all of us, that is, about farmer suicides. | am
also grateful to all the Members who have participated in the debate and given very valuable
suggestions.l recollect, in the last Parliament Session in Lok Sabha and even in this House, on many
occasions, we had discussed the issue of price rise particularly of essential commodities, but hardly
once or twice we had discussed the problem of the farming community, particularly agriculture.
There was no specific discussion on this subject. Whenever the prices of essential commodities,
particularly agricultural produce have gone high, whether it was onion for a temporary period, or
potato for some specific period, these issues were raised in the House and on some occasions there
was a serious discussion too. But | am extremely happy about one thing this time that the whole
House was eager to discuss the problems of the farming community which they are facing day-to-
day, which ultimately affects the productivity and also production. | need not explain the importance
of agriculture, which takes care of the food security for millions of people; provide jobs to more than
58 per cent people of this country and 62 per cent population depends on agriculture. There are a
number of issues which are creating problems. Some of the issues are such where we will not be
able to get the answer immediately. For example, the hon. Member, Shri Venkaiah Naidu, has
mentioned that day by day agriculture is becoming unviable. | fully agree with him because the
average holding in the country as a whole has come down to 1.2 hectares per family and 82 per cent
farmers have less than 2 hectares of land. When the average comes to 1.2 hectares per family, that
means a family of five persons has to look after their day-to-day needs with such a small holding.
Out of that 60 per cent agriculture in this country is totally dependent on erratic monsoon. See the
figures of last year. Last year, more than 140 districts of this country were facing drought. So if this
type of situation happens in any Tehsil, any block, any village, any district, it does affect the farming
family substantially. The second issue, which we are observing nowadays, is that already when there
is pressure of population on land, there is also onslaught of urbanization on the agricultural land. In
1947, when we got independence, the population of this country was 35 crores, and out of 35 crores,
80 per cent population was depending on agriculture. Today, we have crossed one billion, and out of
more than 1 billion, 62 per cent depend on agriculture. Cities are expanding. | recollect, in the city of
Mumbai, when we took a decision to develop a new city, twin city, called Navi Mumbai, more than
60,000 hectares of land were acquired in those days, and the entire paddy land has now been

converted to build one of the major cities. Now, it is the case not only of Mumbai, but it is also
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happening in every city; it is happening even in villages. If you have to construct school building in
villages, you have to convert agricultural land. If you have to construct any public institution, you have
to convert agricultural land into non-agricultural land. A lot of programmes are being undertaken for
construction of new roads, national highways and autobahns. And, all these require agricultural land.
And, we see a similar situation in the case of industrialization as well. So, day-by-day, the
agricultural land is shrinking on the one side and, on the other hand, the pressure on agricultural land
is going up. That, itself, is creating a serious problem for the farming community, particularly, their

families.

The next problem, which our farmer is facing, is the problem of low productivity, as compared
to other countries. In the last two years, certain decisions had been taken; the State Governments
have co-operated; the farming community has worked like anything, and we have succeeded to
resolve the problem of food security in this country. But, when | compare India with China on a
number of crops; or, compare the production of paddy with France, the per hectare yield is quite low
in our country. Even, in sugarcane, when we compare the per hectare yield in South Africa and
Australia vis-a-vis India, the position is not very encouraging in our country. So, low productivity is
one of the important issues which our country is facing. So, these are the basic reasons why
agriculture has become unviable to many, why unhappiness is there among some sections of the
farming community, and why we are also witnessing some cases of suicides in many States. The
hon. Member, Shri Venkaiah Naidu, has said that nowadays there is a growing feeling among the
farming community to leave this profession. | tried to collect information from the NSS. About 40 per
cent of those distract from farming were asked the reason for their disaffection. At the All India level,
forty per cent of those who distracted from farming include twenty per cent, who did not find farming
profitable, eight per cent thought it to be too risky and two per cent distracted from farming because
of lack of social status. These are the general information which we got from the NSS Report. But
there are also sizeable sections of farmers who like farming, and the percentage of people, who like
farming, is also more than 60 per cent. But there are some States, which we have to take serious
note of, where a sizeable percentage of population feels that farming is not profitable. In Bihar, 36
per cent of farmers feel that it is not profitable; In Haryana, it is 30 per cent; Jharkhand, 30 per cent;

Karnataka, 28 per cent; Orissa, 34 per cent; Maharashtra, 29 per cent; and West Bengal, 36 per
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cent. Also, if we compare the all-India figures, 27 per cent of the farming community feels that it is
not at all profitable. And that is the reason. There is a growing feeling in a certain section that they
should think about some other profession. One of the important issues has been raised by many
hon. Members, about the incidences of suicide committed by the farming community. All of us are
worried about the issue of suicide by the farmers and the reason is agrarian crisis. But, | am getting
an altogether different information from the States. In fact, | would like to take the entire House into
confidence. | think, the time has come for all of us to go into details. First of all, we should try to
understand the report and break up of the National Crime Records Bureau, whose figures always
disturb this House and many other offices. | will give an example and take you to just one year. Let us
take the year 2010. What this National Crime Records Bureau says? The total number of suicides in
India is 1,34,599. It is not just about the agriculturists, but of all. Of which, the number of suicides

that came from the farming community, from the profession of agriculture, is 15,964.

Now, let us see the categorisation by profession. During 2010, as per the NCRB, the number
of suicides by the self-employed and others was 28,152. Housewives—25,058. Others—20,658. The
number of suicides by students is 7,379; unemployed—10,033. Then, the figure of suicides by

farmers due to agrarian reason that are reported by the State Governments is altogether different.

In fact, | could not understand one thing. The National Crime Records Bureau is giving one
figure, which all of us are discussing, on which all of us are worried. When | tried to contact the State
Governments and tried to collect the information from them, | get an altogether different information.
To teff you on the information that | got from the States, some of the State Governments have
accepted on it and said, 'Yes, there are suicides.' But, the number of States that are saying this are
going down. For instance, take the case of Andhra Pradesh. For 2006, the total number of suicides
due to agrarian reason, reported by the State Government, is 556; for 2007, 493; for 2008, 469; for
2009, 277; for 2010, 188; for 2011, it is 71. So, the trend the Andhra Pradesh Government is reporting

is going down.

There is a similar situation in Karnataka, Maharashtra and Kerala. But, there are some other
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States; in fact, there are 26 States where the Bureau says that there are instances of suicides. Out of
26, there are 16 States which have communicated to me in writing; in those States, there is not a
single case of suicide. | could not understand whom to depend. The Bureau is saying, 'Yes, there
are cases in Uttar Pradesh.' The Bureau is saying, 'Yes, there are cases in Punjab.' The Bureau is
saying, 'Yes, there are cases in Orissa.' But, the State Government is communicating in writing,
'There might be suicides, but not because of agrarian reason.' Therefore, whatever has appeared or
reported is not uniform. | tried to collect the information at least from those States who have
accepted that there are cases of suicides to know what the reasons are. The reasons of the suicide
by the farmer, reported by the State Government, are manifold. That includes indebtedness, crop
failure, drought, social, economic and personal reasons. Considering distress of farmers in some
parts of Maharashtra, Karnataka, Andhra Pradesh and Kerala, certain decisions were taken by the
Government of India and the State Governments. All of you are aware, in 2007, the Government of
India took a decision and introduced a rehabilitation package for Andhra, Karnataka, Kerala and
Maharashtra where the Government of India had provided an amount of Rs.16,979 crores, to be
alloted to all these States and these States had taken certain decisions to improve the situation. They
had taken certain decisions, like, providing debt relief to farmers, interest waivers, improved credit
flow, completion of major and medium irrigation projects, completion of minor irrigation projects,
seed replacement programme, check-dams, watershed development programme, rainwater
harvesting schemes, minor irrigation, macro irrigation, horticulture development, extension services
and so on to improve subsidiary incomes of farmers. These type of programmes have been taken up
and implemented by the States where the Government of India has provided such a big amount. The
States themselves also have taken up some of their own schemes. Take the case of Maharashtra. In
Maharashtra, the Chief Minister of Maharashtra had announced a package where they had provided
an amount of Rs.1433 crores only for those four-five districts where these type of incidents had been
taking place. Similar action was taken by the Andhra Pradesh Government. Similar action was taken
by the Government of Odisha. Similar action was taken by the Karnataka Government as well as the
Government of Kerala. So, the Government of India provided the money and the State Governments
had also provided the money. And efforts are being made to improve the overall situation of the

farming community. In Maharashtra, Karnataka, Andhra and Kerala,
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B &3 H GUR o= & oy Sl e IS Y, S ARE A AL gl W N B B Bl
IITIRAT Bl IE 919 I8T W IR-IR BBT&L TI’&‘ %\', and | recollect that we had appointed a
Commission headed by Dr. Swaminathan, the eminent agricultural scientist. This was the National
Commission for Farmers. We had received its report in October, 2006. After getting the report, the
Government of India had sent copies to all the States and prepared a draft of the National Policy for
Farmers which had also been communicated to all the State Governments. We had taken their views
and, ultimately, we have now announced the National Policy for Farmers. Sir, this was for the first
time in the history of this country that a special meeting of the National Development Council had
been convened only to discuss the problems being faced by Indian agriculture. All the Chief Ministers
had participated in that conference. | am extremely happy to inform you that in that meeting on the
29th of May, 2007, there were many constructive suggestions that had come from the Chief Ministers
and the Government of India had taken many decisions and introduced various programmes and
schemes. One was the Rashtriya Kisan Vikas Yojana for which Rs.25,000 crores had been provided.
This scheme is a scheme where choice has been given to the State to decide as to where the money
should be utilised. The scheme is quite flexible and | have been observing for the last four years that
practically each and every State has been taking advantage of this scheme and there has been some
improvement in certain sectors. Simultaneously, we have taken up many other schemes like the
National Horticulture Mission. The National Rainfed Authority has been set up. You have the National
Bamboo Mission. The National Fisheries Development Board has been set up. There is a scheme for
the revitalisation of crops. Then, there is the National Food Security Mission, the National Mission on
Micro-irrigation, improvement of institutional credit to the agriculture and so on. So, not only just one
or two, but a series of decisions were taken to improve this condition and substantial money has also
been provided. And | am seeing some change in all these areas. Sir, when | say about improving the
flow of institutional efedit, it is the crop loan which is the most important thing. Why the farmer is
going to the private money lender because he is unable to get financial support from the financial
institutions, particularly cooperative and nationalised banks. There was a sizeable section among the
farming community who himself was defaulter, and just to help them, certain decisions were taken.
But the major decision which was taken by this Government is this. | just give one figure here. In the

year 2004-05, the total agricultural credit which was provided as a crop loan to the farming
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community in the entire country was Rs.46,000 crores; that has reached to rupees four lakh and
forty-seven thousand crores in the year 2010-11; and the target for 2011-12 has been rupees four lakh
and seventy-five thousand crores. So, we have jumped from rupees forty-six thousand crores to
rupees four lakh and forty-seven thousand crores. We have not stopped there. We have made these
arrangements, and the farming community has accepted it. Along with this, we have also taken the
decision to issue ten crore Kisan Credit Cards up to March, 2011, and that programme is also
successfully implemented. We have not stopped there also. We have given a serious thought how to
bring down the interest. One of the issues which was raised in the House as an experience of some
of our hon. Members is this. When they approach a bank, they receive a communication from the
bank that the bank is ready to give money to purchase a car at a rate of interest of eight or nine per
cent. Yes, that was the situation. It is true that the crop loan was up to 12 per cent. It was brought
down to 11 per cent by the previous regime. From 11 per cent, it was brought down to seven per
cent. The Finance Minister is sitting here. In his regime, the rate of crop loan ultimately has been
brought down by three per cent in the year 2011-12, and the effective rate for those who pay in time is
four per cent, and the amount is up to Rs.3 lakh. This is happening for the first time that the farmer of
this country is getting the crop loan up to Rs.3 lakh at the rate of four per cent. So, this is the major

decision taken by this particular Government.
(THE VICE-CHAIRMAN, PROF. P.J. KURIEN in the Chair.)

Sir, hon. Members have raised many other issues. One of the important issues raised was
about the Minimum Support Price for farm produce. We have taken many decisions about this also.
It is true that the cost of cultivation was creating problem for the farmers and that is why actually
farming was becoming uneconomical. Serious thought was given to it. Practically, every year, there

is an improvement in it.

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Mr. Vice-Chairman, Sir, | would
just like to add only one point. | took this decision yesterday in the meeting of the Chief Ministers of
the Southern Zone, and just a week before that, in the meeting of the Chief Ministers of Eastern Zone
that banks have been instructed to provide Kisan Credit Cards to all eligible farmers. Currently, it is

10.4 crores, but the gaps which exist are to be covered. So far as the rate of interest is concerned,
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the demand was that it should be brought at four per cent. Yes, we have not been able to bring it
universally, but those farmers who are paying in time are entitled to have four per cent rate of interest
for this year. Many other issues connected with the economy | have already replied when | tried to
respond to the queries of the non. Members in my response to Supplementary Demands debate, in
my response to debate on inflation. The Agriculture Minister is responding. If you permit me as the
Agriculture Minister is responding and if you can allow me on some other occasion, we can make an

effective intervention if it is called for.
Thank you, Sir.

SHRI M. VENKAIAH NAIDU: Sir, | am happy the Finance Minister has come and he is
intervening. But my only request is why it should be 4 per cent only this year. This 4 per cent interest
rate should be given to farmers universally. This is number one. Number two, Sir, if the farmers are in
a good shape, they will definitely pay and will make prompt payment. They are in a bad shape. That
is the reality of the situation. So, please allow 4 per cent interest rate because that will go a long way

for the farmers. ... (Interruptions)... It should be done as a policy. ...(Interruptions)...

SHRI PRANAB MUKHERJEE: Let us not enter into a debate, Sir. Only one point | would like to
submit most respectfully is that the banks' money is depositors' money. The minimum rate on which
we are borrowing money from the borrowers is at an average rate of eight-and-a-half per cent. We
are providing interest subvention through various schemes and one such scheme is short-term crop
loan up to Rs.3 lakh where we are providing 4 per cent rate of interest. We are providing
concessional rate of interest from the banking institutions to export sector, to small, medium and
micro enterprises with 4 per cent interest rate of the total lending of the banking system under DRI.
We are also providing lower interest rate to certain socially disadvantaged sections. What you are
talking of, maybe, is an ideal situation. But you have to keep in mind today's fiscal position. This is to
provide CRR at the rate of 24 per cent, and SLR of the total amount which they are getting. If you
add the cost of borrowing and cost of lending, you will appreciate that it would not be possible at this
juncture of the economy to make it universal. But as we have been able to do it from higher
percentage, as Agriculture Minister has indicated, we have brought it down to 7 per cent and for

short-term crop loan up to Rs.3 lakh we have brought it down to 4 per cent for regular paying
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farmers, let us stick to that. As and when situation improves, things could be considered. Thank
you, Sir. ...(Interruptions)... It will be very difficult. ...(Interruptions)... Excuse me, | am an old
parliamentarian. | know the practice. You allowed me only in my case to intervene.
...(/nterrupt/'ons)... | requested the LOP because | have an urgent meeting to attend. This has never
been the practice even in this House where one Minister is on his legs, the other Minister is asked to
spsak. And when he clarifies, and if he is to answer what is the question, then the whole debate gets

derailed. It is not the practice.

SHRI SHARAD PAWAR: If the Finance Ministry reduces the interest rate, | have no objection.
...(/nterrupt/'ons)... What | was trying to tell that in the previous regime of NDA Government led by
Shri Atal Bihari Vajpayee, the interest rate was brought down from 11 per cent to 7 per cent. And this
regime of UPA led by Dr. Manmohan Singh's has brought it down to 4 per cent. We have not
stopped there only. But those who were really defaulters and were unable to get money because
they were defaulters — everybody is fully aware — a major scheme has been implemented which is
about the waivers, debt waivers which benefited about 3 crore 60 lakh farmers involving debt waiver

and relief of Rs.65,313 crores. That is the latest information.

So, particularly about the crop loans, series of decisions have been taken for the last four
years. The second issue which was raised here was about the Minimum Support Price. Here also, a
number of decisions have been taken on practically every crop. Now, take the case of wheat. In
2004-05, the Minimum Support Price for wheat was Rs. 640 per quintal, in 2005-06 it was Rs. 700, in
2006-07 it was Rs. 850 raised by Rs. 150. In 2007-08 it was Rs. 1000, in 2009-10 it was Rs. 1100 and
in 2011-12 it was Rs. 1285. So, practically, in six years' time period we have doubled the agricultural
wheat price by certain decisions. Similarly, take the case of rice, paddy. In 2004-05, it was Rs. 560
per quintal, in 2006-07 it was Rs. 620, in 2007-08 it was Rs. 745, in 2008-09 it was Rs. 900 and in
2011-12, it is Rs. 1080. These decisions are not restricted to only wheat and rice. It is also applicable
for — and similar decisions were taken for oil seeds, pulses, cotton and sugarcane. So, in one way,
we tried to provide a good price to each and every item which has been produced by farming
community. Also, one important point has been raised here about the fertilizers prices and
availability. Till last year that problem was not there. | have to accept this year that the problem day
by day is getting serious. | am getting a lot of complaints from the farming community and even from

the Agricultural Ministers of different States because of non-availability of fertilizers. On quite a big
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quantity of fertilizer, whether it is urea, whether it is DAP, whether it is MOP or whether it is Complex,
we have to depend on import, and unfortunately, there are four or five countries which are producing
MOP and DAP and they have practically set up a sort of cartel and they have practically dictated 100
per cent more price at all levels. But there was no choice. Fertilizer is a major requirement of the
farming community. If you have to increase the productivity and production we have no alternative.
That is why ultimately, Government of India has decided to pay higher price and the fertilizer subsidy,
from year to year, the change is shown upwards. In 2006-07 it was Rs. 65,000 crores, in 2007-08 it
was Rs. 90,000 crores, in 2008-09 it was 1,15,000 crores, in 2009-10 it was Rs. 80,000 crores and in
2010-11 it was Rs. 95,000 crores. Government of India has taken such type of financial burden and
tried to provide fertilizers to the farmers. But, this year | have to accept one thing. There is a
shortage. Availability is limited but we are trying our level best to purchase under Ministry with the
help of State Government, to provide a sufficient quantity to the State Governments as per their
requirement. Only there were some delays and that is why certain sections of the farmers are taking

advantage of this situation but | am sure we will take corrective action about this also.
37t T, TR ARTG: A R B Tl §, I§ A8 | ...(FTLH)...

SHRI SHARAD PAWAR?: There is no choice. Ultimately, we have to import further. In fact, we
have sold to a few other organisations, then, they had to give additional orders and Government of
India will provide whatever the subsidy and losses to them. There is no third alternative and that is
why certain decisions have been taken. Then, availability of electricity was also a problem but | have
to accept one thing. Practically, each and every State Government is providing subsidized electricity
for agriculture. It is true that there are certain Governments which are not in a position to provide for
24 hours. But actually, for eight to nine hours, most of the Governments are supplying power at a
cheaper rate to the farming community. Sir, hon. Member, Shri Dhindsa, has said that Punjab has
been neglected. | am sorry to hear this. But, | have to accept one thing that Punjab, Haryana,
Western UP, Andhra Pradesh are some of the States which always help to this nation to resolve the
problem of food security. Substantial quantity of procurement is essentially made in these States.

That is why we also take a positive approach towards all these States.

| recollect, about two years back, just to save crop, Punjab and Haryana Governments had to

spend more money. There was a serious problem with regard to availability of water and power. So,
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they bought power from outside and paid more money. When we heard this and when we got this
information, for the first time, the Government of India had taken a decision to contribute heavily to
these States. And, Sir, the Government of Haryana was provided, in 2009-10, Rs. 400 crores just to
meet the additional cost which it had incurred for power. The Government of Punjab was paid Rs.
800 crores grant only for that purpose. And, similar decision was taken for the State of Bihar for

diesel. So, these types of decisions have been taken by this Government.

Sir, States of Punjab and Haryana have been producing wheat and rice for years together and
helping the nation to resolve the problem of food security. But, the continuous rotation of wheat and
rice cropping in these States has affected the productivity of Punjab and Haryana agriculture land.
The water level has also affected. So, the Government of India has decided to concentrate on the
Eastern India for rice production. Sir, Eastern UP, Bihar, Chhattisgarh, Jharkhand, Odisha, Assam
and West Bengal have been selected and a special scheme for the improvement of productivity and
production has been introduced in that belt. | myself have taken it up at my level in the Chief Ministers
meeting. | myself have taken a series of meetings with Agriculture Ministers of all the States, a
number of things have been provided to them and we will see that the Second Green Revolution
programme which we would like to take it up in the Eastern India is getting good response. | am sure,
in a year or two, we see, along with Punjab, Haryana and the Western UP, these States also supply

sufficient quantity of foodgrains, particularly rice, to the country.

Sir, one more issue has also been raised here that we are not spending sufficient money on
research. Sir, the Indian Council for Agriculture Research is the prime organization which is
essentially working in the area of research in agriculture sector and also agriculture education. Jt is
true that previously limited funds were provided to it. But unless and until we give a tremendous
strength and support to research and develop new varieties, new technology and see that it reaches
to the farmer, we will not be able to improve the productivity and production. And, that is the reason
why we have provided more money to the ICAR. In the year 2007-08, the total money provided to the
ICAR was Rs, 1,434 crores. In the year 2011-12, it has gone to Rs. 2,800 crores. This is the Plan
allocation. As far as Non-Plan allocation is concerned, for 2007-08, we had given Rs. 903 crores and

this year it is Rs. 2,151 crores. So, these types of a number of decisions have been taken in the last
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few years. And, that is the reason why we have seen some change in the production and
productivity. All these pro-active decisions taken by the Government of India, with full co-operation
from the State Governments and hard working by the farming community, agriculture growth rate —
Mr. Shivanand Tiwari said that it is less than 2 per cent; unfortunately, his information is not correct
— in the first four years of the Eleventh Plan was 3.2 per cent and this year it has crossed 6.2 per

cent.

So, | think, it is the result of these series of actions. The agricultural sector, the farming
community of this nation, over the years, has demonstrated influential global strength of the growth
in agricultural production. Their yields have tripled and food production has achieved 245.57 million
tonnes last year, which was 51 million tonneG in the year 1951. So, we have seen that there is

definitely a change.

The one thing, which | am observing nowadays, is that for numbers of years when the question
of food security and food basket came we have always been thinking about Punjab, Haryana and
Western U.P. But, now, new States are coming forward. Today, the State of Chhatisgarh is day by-
day becoming a major supplier of rice to the country's kitty. Today, Orissa is also becoming one of
the major suppliers of rice to the country's kitty. The State of Madhya Pradesh is also daybyday
becoming a major supplier of wheat, like, Punjab and Haryana to the national kitty. | am observing
similar situation in West Bengal also. If we improve our procurement system, | am sure that other

States will also provide quite a big quantity of foodgrains to the national kitty.

One of the points, which has been raised by many hon. Members, is regarding the MSP. At
many places, farmers have to sell their agricultural produce below MSP. The farmers of Punjab and
Haryana never complain that they have to sell their produce below MSP. One of the reasons for this
is that the substantial procurement in the States of Punjab and Haryana is managed by the State
Corporations. The Food Corporation of India has certain limitations. The Food Corporation of India is
unable to procure from each and every village. These types of responsibilities will have to be taken by
the State Governments. Whatever be their acquisition cost, the" expenditure for these acquisitions
will be borne by the Food Corporation of India, and, ultimately, by the Government of India. That's
why | do appeal to all the Chief Ministers of all the State Governments that they should take initiative

and they should try to purchase at the minimum support price, they should provide some machinery
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where there should not be distress sales of the farm produce. And, if the States are going to take this
responsibility, | am sure, we will see that the situation is going to be altogether different and farmers

will get MSP for their produce.

As | said, the foodgrain production has been substantially improved. | am stopping there. If
you study the cotton, the production of cotton has gone up to 42 million bales, the production of
sugarcane has gone up to 339 million tonnes, the second highest in the world. For years together,
our total production of pulses has been 14 million tonnes. We have practically been importing about 4
million tonnes of pulses, which were costing about Rs. 18,000 to 20,000 crores. But last year, we
have produced 18 million tonnes of pulses and, | am sure, this year also we will be able to maintain
the production of 18 million tonnes, which is the requirement of the nation. There is quite an
improvement in the production of oilseeds also. Today, the production of wheat is the highest in
India. The production of fruits, vegetables, cotton, and sugar is second highest in the world. We
have not stopped there. We have produced and we have started entering in the international market.
In the year 2011-12, the Government of India has allowed to export two million tonnes of non-
basmati rice, out of that 13.57 lakh tonnes have already been exported. In the year 2010-11, 21.83
lakh tonnes of basmati rice was exported and the Government of India also allowed export of two
million tonnes of wheat, out of that 2.53 lakh tonnes wheat has been exported. The Government of
India also allowed export of two million tonnes of sugar and out of that certain quantity has already
been exported. Unlimited quantity of onion was allowed to export. India is also exporting mangoes,
bananas, grapes, pomegranates, and India is becoming one of the important players in the area of
export in the agricultural produce. The Government of India also allowed 65 lakh bales of cotton last
year. This year, | am grateful to my colleague, the Minister of Commerce, that she has allowed us to
export unlimited quantity of cotton. 20 lakh bales of cotton have already been exported this year. One
of the major issues which the whole world is facing and our country is also facing is the problem of
climate change. We have to work in this area. We have to continue our research. For that purpose,
we have more than 18 institutions of the Indian Council of Agricultural Research where more than
5,000 scientists are working. We have given a mandate to them that they should concentrate on the
subject of the impact of climate change on the Indian agriculture — on animals, on crops,
everywhere. We have also provided them with infrastructure and equipments. Whatever their

requiement for research is, the Government of India is ready to provide them. We have not stopped
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there. We have decided to set up some new institutions. One of the points raised here was that the
Government of India is giving too much importance to some of the foreign seeds. Dr. Vorlage issue
was raised. Dr. Vorlage, an eminent scientist and one of the recipients of the Nobel Prize, was
responsible to resolve the problem of the food security of the world. His association with India was
quite intimate. Dr. Vorlage was such a scientist that he was a personal acquaintance of many farmers
in Punjab And Haryana and some other States. So, Dr. Vorlage always tried to help India to improve
its production and after his death, the Government of India has taken a decision to set up a Vorlage
Institute for South Asia for Research in Wheat and Maize. The Headquarter of this Institute will be
near Ludhiana, in Punjab. There will be two other institutes under this Institute. Their centre will be at
Pusa in Bihar, concentrating on the Eastern India. The third institute will be in Jabalpur, Madhya
Pradesh, for concentrating on the needs of the Central India, particularly, wheat and maize growing
belt of the country. So, this year, we have decided to set up these two institutes along with the
National Institute for Biotic Stress Management in Raipur, Chattisgarh. That decision has also been
taken. The National Institute of Abiotic Stress Management will be set up in Malegaon, Pune District.
The Indian Institute for Agricultural Biotechnology will be set up at Ranchi, Jharkhand. | am extremely
grateful to all the State Governments, whether it is Madhya Pradesh, Chattisgarh, Maharashtra or
Punjab. All of them have provided a piece of land at a nominal cost and all other infrastructure for
these institutions. | am sure that these institutions will, definitely, show a new path and save the
farming community from the impact of the climate change on the Indian agriculture. Sir, | do not want
to take more time. Shri Mani Shankar Aiyar, when he quoted about Pandit Jawahar Lal Nehru and
rightly, he reminded us that everything else can wait but not agriculture. This has been the

Government's approach, it is today's approach and it will be 'today's approach.' Thank you.

SHRI M. VENKAIAH NAIDU: Sir, operation successful but the patient died. The Minister has
given a very exhaustive reply; | must accept it, but he did not answer the questions. The questions
are: How do we meet this challenge? What are the new ideas? What are the new plans? Sir, with
regard to the general demand of the special Session ...(Interruptions)... the hon. Minister did not
respond. This is number one. Secondly, with regard to the Swaminathan Commission's
recommendations about the support price, adding 50 per cent to the cost of production, and then
deciding on the MSP, there is no response from the Minister. Thirdly, about fertilizers, the Minister is

expressing his helplessness. About stopping the suicides, he has no idea. About my question
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regarding the Agriculture Income Insurance Scheme, he did not mention anything. The issue of
expansion of the rural godowns, cold storage chains, also did not find a place in the Minister's
response. Sir, increase in infrastructure, is the need of the hour. The very purpose of my requesting
for the presence of the Finance Minister, the Commerce Minister, the Power Minister and other
concerned Ministers was not to see their pretty faces. | have been seeing it every day. The issue
was, we thought that they will understand the seriousness of the situation and after applying their
mind in their respective departments, they will try to push the reforms wherever they are necessary.

That is the purpose of requesting all of them to be here.

Sir, | have a figure with me. In a reply given to the House by the Finance Minister, he has said,
'the amount of concessions given to industry is Rs. 4,14,000 crores and the agriculture subsidies
provided is of Rs. 1,40,000 crores.' It means, 62 per cent of the population is getting Rs. 1,40,000
crores. He did not mention the percentage of population dependent on industry. | am not against
industry. But, at the same time yardsticks should be applied to agricultural community. These are the
important issues on which the Minister did not respond. | hope the other Ministers would intervene

and say something about export and import also.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): My request to the Members is, please only put

questions.

SHRI SITARAM YECHURY (West Bengal): Sir, the Minister gave a very exhaustive reply. |
would like to thank him for that. But, as my senior colleague, Shri Venkaiah Naidu, has raised many

points, | don't want to repeat those points.

Sir, the issue is of agrarian crisis or what | would describe 'distress'. How do we get out of it?
There are various measures that the Minister has outlined. They are good measures. If they succeed,
there will be some improvement. But is that adequate? Sir, we bad also requested the Finance
Minister's presence, the Commerce Minister's presence. | am happy, and | want to thank them for
being here. The issue is, unless you are able to increase your public investments in agriculture in a
big way, unless you are able to augment irrigation in a big way, unless you are able to provide the
storage facilities and the marketing infrastructure to the farmers, this crisis and this distress cannot

be seriously addressed. Now, Sir, | think, the entire House will agree with me that there is something
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that we will have to address, and, if that has to be addressed, it has to be a multi-pronged
approach, a multi-disciplinary approach, with all the Ministeries involved. We would like to know from
the Agriculture Minister, with all his vast experience, etc., as to what are the suggestions and
recommendations his Ministry has made. You are now discussing the Twelfth Plan. Much of the
discussion is over on it and it is already coming into operation. What are the outlays asked for

increase in public investments in agriculture? How are we doing it? That is the first question.

The second question is this. The hon. Minister has himself answered a question in this House
and that was on the 30th of November, 2007. It was Starred Question No. 238 where he had used
the data provided by the NCRB for the farm suicides in our country. Today, he has talked of the data
that is provided by the State Governments. Now, Sir, the NCRB data somehow, after November
2007, is not being used to give this data at all while this Government uses the same NCRB data for
other issues like suicides of students, suicides of others, etc. Now, Sir, as per the NCRB data,
15,964 farmers committed suicides in 2010 alone; and if you take the figure from 1995 to 2010,
2,56,913 farm suicides have taken place. Sir, the point here is, not to wait for the family to get an
autopsy done for which the family has to pay. They would rather say it is not a suicide and not pay

that money for autopsy. Unless you do that, it is not recorded as a distress suicide.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Yechuryji, please put the question.

SHRI SITARAM YECHURY: My question, therefore, Sir, is that let us not quibble over the
figures. The point is, it is a serious matter if such a large number of farmers are committing suicides.
Now, i come to my third question. Mr. Minister, you have yourself mentioned that you now have
roughly around 600 lakh tonne of rice and wheat in your Central godowns. This works out to more
than one-and-a-half times the buffer norm for this period. Now, you have this extra stock. We know
from our experience that there is extra stock that has been rotting, say, in Andhra Pradesh; about
five lakh tones of rice are rotting there. Now, the hon. Minister knows it better than me that three-
fourths of the food subsidy goes towards storage. You are spending a huge amount of money on
storage. Instead of spending that money on storage, save the money on subsidy, release the extra
foodgrains to the States at BPL prices, strengthen the Public Distribution System and help the

people.
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I hope the hon. Minister would be replying to these three queries that | have raised.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shri D. Raja. Put only questions.

..(Interruptions)...

SHRI M.V. MYSURA REDDY (Andhra Pradesh): Sir | would like to raise a question.

..(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, there cannot be a discussion again.

..(Interruptions)... Mr. Raja.

SHRI D. RAJA (Tamil Nadu): Sir, | wanted to raise this question in the presence of the

Finance Minister but he has left the House. Nevertheless, let me put the question.

Sir, the biggest problem in our agriculture, or the biggest reason for the agrarian distress, is
the substantial decline in public investments. When Mr. V.P. Singh was the Prime Minister, it was at
one of its highest. | understand that it was 14-plus per cent. | may be corrected by the Minister if | am
wrong. Now, some Members have asked for a separate budget for agriculture. If this cannot be
accepted, | would request the hon. Minister to explain that. In principle, we have agreed that six per
cent of GDP could be spent on education and two-three per cent of GDP in the health sector. In the
same manner, is the Government contemplating fixing a benchmark, a certain substantial percentage

of GDP, to be spent for increasing public investments in agriculture ?

Secondly, when we talked about the Green Revolution, it was not all about hybrid seeds or
inputs; it was about the State intervention. The State, at that point of time, had intervened to create
market access, to provide seeds, to provide institutionalized credit to farmers. Now, the State
intervention is also declining and it is talking about the PPP model. The State is placing the farming
community at the mercy of multi-national corporations, and that is what the Minister had indicated.

This is a very serious issue.
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3.00 P.M.
THE VICE-CHAIRMAN(PROF. P.J. KURIEN): Please, put the question.

SHRI D. RAJA: Our farmers cannot be placed at the mercy of Monsanto and Cargill. It is a
question of State intervention. Does the | State have the political will to intervene in the situation and

safeguard the interests of the farming community ?

SHRI RUDRA NARAYAN PANY (Odisha): Why are you not taking particularly the name of

...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please, sit down, Mr. Pany.

...(/m‘errupt/‘ons)... Please, take your seat, Mr. Raja. You are not supposed to reply to that.
ot BRI 91T I8 P "R IB Bl ... (). .
JurTedel (. 99 HRE): ST .. (raem)... aifdr i, 9fg) w9 7 g5vi 39 98 S

3} R far: Swyvreer a1y, § St #3015t &1 g=gare <1 g & S 9ard Io1g 1Y
9, IB 984 [IWIR ¥ ITP1 STad o B BRI DI 21 H AFIG T, GbdT A1Ig S b 59 I g
A g [ Ueh T AT Wl bl FHRAT b R H AR HRA b (G GeAran SIrg| A1 H3iY Sff
AT b 26 IR fHare &1 el Bl Bl T8 §, qTh] Al Wl BT A1 81 HeIey, ufrerd
¥ 219 | 24 URAT BH o TET &, lfh 3R AT & EfeCHI0 H MM T AN ATHT 17-18 RIS

fpATT TIHT 1 Bl A8l &1 59 UPR I8 U 984 ! G 8, I8 Pls AR AR 78] 81 I
AN Wil Bl T BISAT 18 &, 396 IR § 3 THGRT 781 <1 F8Ied, 31T 26 Yafrd
Tt P Ble B &, AT SHHT UfIed 9¢ Tbel 31

Sl JMYS STaTd 9§ I8 1 & [ Tl & A 9gd 9RI Hahe ©l 9+ I8 Wi gard i U
Y 86 TR FRIS YT F < T2 I, 3@ IR ofE HRle o SUTET I41 &9 I9H < 2 2, a1 ITd!
IYATS FIT 81 V&1 §, TE §F ST A8 & 2 TR AT qMhT G-l ATST131 bl Y 3779 Wl & B A
T RS E1 SHY 9T UHSH fhue 81 38T 2 &R ot arv e 381 27 TR a1, H e aredn §
5 geraR, Al ®I BTeld & ot Ue 98 1 STa19Q &1 51 D! spurious d1 e 8T 7, IHDI
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spurious TS el Y& &, 39 IAITdT ST TRBRT TordioT &, fhami & g i 39 AT @relt v©
g, 1 Ior1alt &1 ft oY S9! T8l A uT ke e, S # ..(aem)...

JgquTeaer (1. 9ot HREA): [Kaw i, g gfsg)

sft Rrarre ARt <R B Aea & oY 50 WHRT & 919 91eF 78 €, 396 9
e 81 € 5 I dI51 &1 S S | IR A, W18 el § A1 81 39dT 4l T} B G| 5fd 5
&W?ﬁﬁ?ﬂ?ﬂfﬁﬁﬂﬂﬁﬁﬁmﬁﬁéﬂﬁﬁﬁﬁspurious'sﬁ\_rf, spurious@ﬁmﬁﬂﬁ?f
2 3R GHRI Aol ] e 8T 8, D! offd 8| bR A &l

# 1f=T I1 HE1 AT % M9 HE TRE BT BT a1 S 32 21 $HH il AT fHami ol 371
I €, ITP! Thell 4191 7 72 &, NIda! I8 | 99 Haa ARI SR 8 3R ITh] 31T 5T Bt
TS 21 3R 31T I T FTT BT YRT HTGETT a1 Byl MR I8 SABR AT 151 D e <31 70 F75
& B W W TG TP 59 G BT GHTE Y B2 SATY T b AT 31T S gl & AR I=0
S A S AR & I R AR 4 74 R o forg # A7 AT H_an g b vep 29 w3 geran o
H AR Y F7T ST F TRIY H6T b 5 IR J{UT FEART H&T By

IgquTee (3. 9. FRIF): 9. va.9. 8 v, Rt s €1 9 yol

7t frsp qat (Fey U=en): IR, I8 984 Told a1 2| 519 f$de 3 33471 of X8 € 1 3179 39 i
TPR DX wTwe P Th K 11'311“ As a Member, | have the right to ask the question.

...(Interruptions ... As a Member, it is my right. ... (Interruptions)...

1. .9, e 9 (STR =9n): WRied, A1 $iY #3201 57t 7 954 faRIR 4 Sia7q &1 31
39 R AFAIT AT & T BT Fa1 | ATHET & HRUN IR AT fIaR | 99137 737 § offh
IHG AR BT Ue Wl aRIBT TEl IarT {6 I8 M ATV H¥ b | T BIC-BIC W AT 2l Sl
NET UST BT & I8 319 B q BRdl 2, WA JST B arell 319 BT 93 Bl 21 ifh
PN TS U1 R A1 BT T T2l PR I, 51 TG99 ST IR 21 BT (A7 9u1e areq
2, I9d BT 8, TAST BT 8, fTeta &1 2, Afdh Fedl Bl &1 BIg 9d IRHR & gRT 79 T81 &
FHAT & MR AT BT 3T R BIIST IT I8 &1 I THICR 8, TS 8, 371 &, 8 Afeordi &1 I8
INHR BT TSN & b Wrel YRR BT TRIBT 31U, Bles WIS 921U, T8 3T el g1 V8 &
39 I8 Fiagn W 721 3 T2 © {6 I ST NIRRAC TR eb....

432



JgquTee (3. 991 FRIA): 79 gfen

. gt R g9 W), # 9gd sWIde 9 wR BT §, A Nega arse RUferd) a0t ard v 3@1
g1 Sfry HOgR] H THICR ®1 Gag H1 WId ORI BId1 &, Q98 B W1 G-I 811 8, ¥H BT 9
ORI BT © SR 31 71 919 SR BT 21 3 e Icy ! H 59 993 377e] TR 49 il e 321 31
AT ST 311 TRl ool 1 & U8 MM BT 9 H 11 29T | ¥ IR 81 WIS Je! 8| I81 uR 377, b
TR & 3R I&T IR 37Te] WIS dTell Al IR 81 TSl U7 R aTell A1 d H IReI 8 3R
TET TN PR BT B, ol WS TR dTell Afea Jg1 foell, =8, Piadar iR I=s 3
R 81 =T YT HRA dTell fhur SeR uRer &, 81 @ & g wre &1 &1 udn {6 St
WIS 1 3R arer fpam fenraa # werns g, dfeh a8t e AT SRR &1 W@ie T8 of U1 8 © a1
G T8l U1 2 1 AR HE1 B A9 I8 o [ ...(Haem)...

IuqTeae (1. 9.1 FRA): I W B <549 781 2, 377 97 oy
1. . 9. R qua: afe ve 6 & I8i uie | e &, {6 & Il ...(Haem)...
JuaTeae (A1 9. FRAF): § 1 <A a1 8 Shdp! (47 -t 7 Bt

o). vt e T8 31T 79I H 120 B T B ¥, 3R R H $hdel Uid AN 8 3R gt Wl
HHME BYIE B, 1 d 600 BUY IVST BT 3704 W § B HR I8 31 7S F 18000 BT 71 A1 I 319 Wl
B PR IE B ...(9T B Eh)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): What is this, Mr. Baghel? 3TTd ¥% Wﬂ_&pf

al, | will say, "Nothing will go on record" . Please ask the question.

1. T4t R{iE 99: 3R BIs 70 |1 B {67 & 1 9 Sgdd IR Gl Sl & Ry fos
TARY T 81 U, S WIABT H GeATdT STl & b el 3T 7 & S| 3R [T 1 7 a1et BT g2l
&, 1 U 91 B fordr Siren & b a8 W W RIS A A

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | did not call you to make speech.

. v . g 99 fha™ & o= § 9= 1 €, 3R o 9RaR | $ad 97 o 8, TR
T § B PR T B

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | have not called you to ...(Interruptions)...
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. ga.dt. RiE a89e: I @1 18000 TIY B A1 ASIGRT FY T El BT 18000 TUY FEI @Y
S 81 7181 81 3TTR 18000 U HEI D1 $<hH 8, Tl d Wl Bl B &1 Tal B

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): This is taking undue advantage. It is not

correct.

1. v 9. g 99 RT3 B B! B U WTeT URIHRUT B, Bles RS BT SASTH
PIEE?

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, please conclude. You ask the question;
that's all. Now, Shri M.V. Mysura Reddy.

. wa.d. e g9 O 99 98 € 6 99 9@ 69 o vud wR F T2 o SRl ® 99
TP...|

ST (‘;ﬁ. LIRS g?ﬁ'ﬂﬂ): I SITgUI This is not going on record.
1. a4t e qoa: *

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): What is this?

1. .4, e qua: *

IuureAs (. §.91. RIA): § R HEH| . (FAH)... 37T 98 S ..(FGH)... I8 Rbrs
H T2 ST <1 81 &7 AGRI VSN .. (FAET).... 3T I3 TTEY ..(AE)...

Y fber qmt: TR, MY BT HR Gleil, A1 T 98 SIRA| MY R # dierd &, a1 T B IS
.(T)...

IgquTeaer (1. 9.1 HRE): g1 S, 3119 93 Srsy) A7 AgRIE

SHRI M.V. MYSURA REDDY (Andhra Pradesh): Sir, the main cause for the agricultural crisis
is the insufficient income required to meet the consumption needs of the farmers. That is why,
...(Interruptions ... the farmers are insisting and demanding also that whatever the expenditure is
there, for that, 50 per cent profit should be added. That is also there in the Swaminathan
Committee's report. That Committee was also appointed by the same Government. What steps were
taken in this regard? Because of this thing, there is a gap between rural and urban income and there
is a gap between agricultural and non-agricultural income. To bridge this gap, they are demanding
that there should be a remunerative price for their produce. What steps were taken by the
Government on recommendations given in Swaminathan Committee's report regarding the

remunerative prices? | want the hon. Minister to reply on this point.

tOriginal notice of the question was received in Hindi.
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DR. ASHOK S. GANGULY (Nominated): | just wanted to ask one question. What is being
done in terms of allocation for additional silo storage, cold storage, block level weather forecasting

and ground water replenishment expenditure?

3} Tt fR (SSH): R, 16 4 3R G A A 31 Sl Bt T 8l 7, A1 Yideard
fEUTeHE ST ¥RUTE FHRA & ol HIS a1 BT & I7 Tal HRaAT 82

SHRI MANI SHANKAR AIYAR (Nominated): Sir, given that the focus of this discussion was on
farmer suicides, most of which are taking place among cotton farmers in the Vidharbha region and
the regions adjacent to Vidharbha, in the otherwise extremely wide-ranging and informative reply by
the Minister, there was almost no mention of the cotton sector and the reasons for which, people are
dying in the cotton sector and what steps the Government proposes to take in the cotton sector,
may | request the Minister to add to our wide knowledge of Indian agriculture by telling us specifically
of what is happening, or, what you proposes to do about the cotton sector which is responsible for

almost all the farmer suicides in this country?

it faspH At STFHTEI Heled, A HA1 Sff 39 91d | 984 318! ave ¥ uRfd & f o9
fopaT TTeAR] WISl | A1 WS T oiF ofdl 8 AT o1 <1 ol ol &, ) SP STARY BT U4
WRATEE! | dhe ST 81 59 BT 4 per cent TR HHRTIC 9 | ST BIS gRT AN ol &, I I8
Rl DT STIRA BT U1 Hedl 71 T8 STIRW diforsd) T 8, forads SR fam 1 i ek
1 Re= T1 811 21 H ST =g § b a1 #3401 Sff 399 R &1 {5 SeaN iferdt & a # qot
foaR ®= X' € a1 1 5™ @7 individual 1T Bk TR 391 HedT §, I8 STRW BT I41 SqH!
o e ?

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Now, the last clarification by Prof. M.S.
Swaminathan. Others can send their questions in writing to the Minister. ...(Interruptions)... What

can | do? There is no time. ... (Interruptions)... Yes, yes. | will call you. ...(Interruptions)... Please.

PROF. M. S. SWAMINATHAN (Nominated): Mr. Vice-Chairman, Sir, the hon. Minister has
covered extensively, and, has also mentioned that for the first time, either in the colonial India or
Independent India, we have a National Policy for Farmers, which was placed in Parliament in

October, 2007. | would like to suggest if we can have time, in the coming Session, for a detailed
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discussion on the National Policy on Farmers. Many of the questions, in fact, have been printed, but,
| am sorry to say, things are yet to be implemented. (/m‘errupz‘/'ons) One of the important
suggestions, which | would like the Minister to consider some time, and, which we recommended
also, is that the 'Krishi Bhawan' should be renamed as Ministry of Agriculture and Farmers' Welfare in
order to make everybody sitting in that building aware of the fact that they exist for the farmers' well
being. That mindset change has to be done. For example, 10.4 crore Kisan Credit Cards have been
issued. We asked as to how many such cards have been issued to mahila kisans because,
increasingly, there is womanization of agriculture in our country, particularly in the hills. They have no
gender desegregated data except they said, women are not given these cards because they don't
have patta of land in their names. There are so many issues of this kind, which we should discuss in

detail. But | would like to compliment the Minister for his comprehensive analysis. Thank you.

WRER gued e feeun Suqwee weigy, #9139 fawg W arers Y 379 w1vor H Y Hel
o7 fo5 fifiRex WTEd 9gd TaRdiRUTS eH! © SR W3 far €1 #30 Sft 7 9gd orel s/ae
fe, <ifep=T § 99 a7 1 781 SIERTT A8 §, Sl dbdT ot 7 Hel & 6 agd A U el Yo MY <,
fSTTep1 STaTe 8T faam T2 81 ysel! a1 A1 ¥ & b 3179 Sl MSP e R &, 99 e H= Bl
F1 ATEfefthe aRIeT B2 3T I8 A1 947 {37 6 59 1t H S g% © SR 39 A1dl H el gsl {1
I &1 1 goT o1 {6 a1 31T 7. @RI @1 RUIE Bl 1] Y AT T8l B2 AT SqPT s
ATg e &A1 51 ART U 9% 3iR o7 fb 519 {6 & el q¥1 A)E | Ja18 81 Sl ©, Al 379
IAD! 1500 FUY TR YhHS S &, $9P IR H M0 et 781 el f oy g6t iR qe1 = & a1
IR T TNHT 82

H e 3R T Y& A18dl g, f7d IR H e & gER AF- a1 9 gul 81 WX, 39
31 el © fob SR 4o iR SRATON & U+ &1 gl g4 1< el 731 21 7+ 39 &7 ot Far o
P 39S oy SHafafhede &1 a9 gofdl 81 3R 3T MSP ORI HI W, HARIS HIod TR
ey 81 B, A STIAFGhhR T8l 81 Al 31T AT BT a1 & o ANIg, goid § Hig
3G 3Tl T WIS YT &, AT Ted! R 3] e W& T| 981 W BIS MSH U BT fohedl & W19 |
ot o] el @¥iE 37T 7, a1 R o onrg @t gars 9l HXA 2 3 39 AR H off 3IE ' Faprer
DI 91 T1 Hel & b AT ST FAT & DT ?

SHRI D. BANDYOPADHYAY (West Bengal): Sir, just one question. There is serious depletion

of groundwater level. Groundwater is going down very severely. The tubewells are the source for
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most of the water for the irrigation. Is there any specific plan of the Government of India for

recharging of the depleted underground Aquifer?

SHRI MOINUL HASSAN (West Bengal): Sir, | have a small question. Credit is very important

for farmers.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Since he has yielded, you put the question

immediately.

SHRI MOINUL HASSAN: Yes, Sir. Only 32 per cent kisans are getting timely and adequate
credit and others are forced to go to the moneylender's house. This is one of the biggest problems
being faced by the farmers throughout the country. You are giving Kisan Credit Cards, but kisans are
facing this problem. Please address this issue. Only 32 per cent kisans are getting the

institutionalized credit and others are forced to go to the moneylenders.

SHRI SHARAD PAWAR: One of the important points which hon. Member, Mr. Mani Shankar
Aiyar, has raised is about the suicides, and essentially the suicides in cotton-producing areas. It is
true that Vidarbha is a major cotton-producing area in the country. Practically, the largest cotton
area in the country is in Vidarbha, Khandesh, Marathwada. If you see per hectare yield of cotton in
Vidarbha and per hectare yield of cotton in Gujarat, Gujarat produce about six quintals per hectare
and Vidarbha produce about 1.2 quintal per hectare on an average. The main reason is, it is the rain-
fed cotton. It requires at least two to three watering. If you succeed to provide them two to three
watering, you will definitely get very good yield. But the entire Vidarbha, it is rain-fed cotton and that
is why the yield is not up to the mark. The solution is that the farming community from that area has
to shift from cotton to some other crop. The State Government is trying to convince them and
introducing some scheme where they would like to see that the farmer is shifting from cotton. Yes, if
water is there, he should definitely go for cotton. There are no two opinions about it. But if insufficient
rain is there, availability of water is not there, cotton is a very very risky crop. It requires a lot of
investment, and if you don't get good returns, it will be difficult to survive. As | said, in Gujarat, for
instance, if today the market price is 4,200 rupees per quintal, the Gujarat farmer is getting 4,200 x 6

quintals and the Vidarbha farmer is getting 4,200 x 1.2 quintal. So, definitely, his gross income is not
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up to the mark. The cost of cultivation is somewhat near to that and that is why | think such a serious
situation is developing there. The solution is that we have to convince the farmer from that area to

shift to some other crop. That type of a programme the State Government is going to start.

Mr. Naidu has raised many issues. It is true that | have not said about the cold-storages; it is
true that | have not said about the warehouses. There are schemes. In fact, the Food Ministry has
introduced a scheme. | have just not got the figures with me. My colleague is sitting here, he will be
able to tell. In many cities, massive programme of construction of warehouses has been taken up on
PPP model and there is a very good response except in the States of Gujarat and Maharashtra. We
have gone in detail as to why there is no response in Gujarat and Maharashtra and the reason is that
the cost of land is very high and that is why there was no proper response from these States. But
from rest of the country, there has been a good response and good work is going on. | am absolutely
sure, in two to three years' time, the availability of warehouses will not be the major problem. So, we

have already started implementing that type of a programme.

Secondly, about the cold-storages, there are some schemes under the Horticulture Mission
where we provide some financial support to the entrepreneurs who want to set up the cold-storages.
Similarly, we are also providing some money from the Food Processing Ministry for those who want
to set up the cold-storages. Cold-storages are quite successful in some of the.States like Uttar
Pradesh. For instance, their occupancy is more than 90 per cent. But there are some States also
where the occupancy is below 40-45 per cent. There, the viability of the cold-storages is in a difficult

situation.

Power is an equally important issue as far as cold storage facility is concerned. Power is not
available 24 hours in most of the States. That is why cold storage is not that successful. But we have
no choice. If we have to save the losses, especially post-harvest losses, we have to encourage cold

storage. These types of schemes are already under implementation.

Another issue, which has been raised here, is what exactly we are doing for marketing and
what we will do if there is drought. A point was raised by Mr. Yechury regarding the data of the

NCRB. We have taken a different approach. All this information will definitely take a lot of time. As far
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as the issue of figures, which the NCRB is communicating to all the State Governments, is
concerned, it has communicated it till last year. It is not correct that it has not been communicating
every year. It is communicating every year. The State Governments are saying that they are
communicating it in writing. Yes, there are cases of suicide. But it is not because of distress. The
State Governments say that there is some other reason. It might be family reason or it might be crop

failure. | think crop failure causes distress.
SHRI SITARAM YECHURY : But it is definitely not because of happiness.

SHRI SHARAD PAWAR?: | got it one by one from 16 States. | have a letter with me. They have
said that there is not a single case of farmer's suicide in their State. | have to ultimately depend on
States. | should not say that agriculture is a State subject. | have to depend on State Governments. |
cannot say no to them. On the one hand, the NCRB says that it is 15,900. On the other hand, the
State Governments say that it is 800. There is such a vast difference. My appeal to the Chair and to

the House is that let us appoint a House Committee of both the Houses. Let us visit States.
SHRI SITARAM YECHURY : Sir, | support it.
SOME HON. MEMBERS: We support it.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Everybody is supporting it.

SHRI SITARAM YECHURY: Sir, we would like to thank the hon. Minister for making this
suggestion and, through the Chair, we would like you to please convey to the Government that we
accept the Minister's suggestion. Let the House Committee be appointed to actually investigate and

find out the real situation on the ground. | am formally proposing it.
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | think the whole House agrees.

SHRI SHARAD PAWAR: | am very happy to accept this suggestion. In order to try to
understand their problem, we have to visit villages and families. | am not saying that we should go
and visit each and every family. Let us select a committee and come to conclusion.
...(Interruptions)... Ultimately, these recommendations will be useful to improve the agriculture
sector of the nation. It will be a great service to the country. That is why | am ready to accept this

suggestion. | do not know its formality.
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One point, which has been made here, is that in case of drought the Government is not giving
compensation. In fact, there is a difference between" compensation and assistance. It is difficult for
any Government to accept each and every point of whatever the loss is. Recently, the Government of
India has taken some decision to improve the aid to the farmers who are in distress. | think that will

be communicated to them.

About separate budget for agriculture, this issue was raised on many occasions. In fact, there
are some practical difficulties. Today, we are providing some money, some budgetary provision, for
generation of power. It is difficult to tell the Power Minister that | am providing separate budget for
that and it will not be part of that particular Ministry. Take the case of irrigation project. While
implementing it, water is used for drinking purpose. It is used for cities. It is used for villages also.
How to differentiate which percentage is going for agriculture and which percentage is going for
drinking water purpose. That is why it is practically difficult to provide a separate budget for

Agriculture like Railways. This is the position.

One more issue, again and again has been raised is about the M.S. Swaminathan Commission

recommendations and 50 per cent crop cost.

This recommendation made by the NCF was not accepted by the Government due to the
reason that Minimum Support Price recommended by the CACP from the objective criteria
considering the variety of factors and hence prescribing and increase of, at least, 50 per cent on the
crop may disturb the market mechanical linkage between MAC and cost of production, and it may be
counter-productive in some States. That is the reason that this recommendation has not been

accepted.

| do not want to take more time of the House. There are certain issues which have been raised
by the hon. Members. | am available to them for any discussion. If they want, | am ready to

communicate with them in writing also.

SHRI M. VENKAIAH NAIDU: Mr. Deputy Chairman, Sir, one minute. The Swaminathan
Commission's recommendation with regard to support price is the main issue. About the special
session to discuss the agrarian crisis, he did not respond. About lowering interest rate also, he did

not respond. As a protest, we are walking out of the House.
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(At this stage some hon. Members left the Chamber)

SHRI MOINUL HASSAN: The Agriculture Minister did not respond to the question of availability
of credit at lower rate of interest rates and also about the money lenders. Therefore, we are also

staging a walk out.

(At this stage some hon. Members left the Chamber)
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GOVERNMENT BILLS
The Cable Television Networks (Regulation) Amendment Bill, 2011

THE MINISTER OF INFORMATION AND BROADCASTING (SHRIMATI AMBIKA SONI): Mr.

Deputy Chairman, Sir, | move:

That the Bill further to amend the Cable Television Networks (Regulation) Act, 1995, as

passed by Lok Sabha, be taken into consideration.

This Bill further to amend Cable Teleivision Networks (Regulation) Act, 1995 is going to herald
a very significant transformation in the Broadcasting Industry. Honourable Members may be aware
that the process of degitalization of analogue netwrork has already been undertaken by many
countries in the world like the USA, the UK, Japan, Taiwan, Korea, etc. Digitalisation will ensure
several benefits for every stakeholder. The most important benefit fllows to the common man,
viewer, who is the most important stakeholder. Digitalization will enable the consumer to exercise a la
carte selection of channels, get better picture quality, access to Value Added Services. For the
Broadcasters and Cable Operators, who are both Service Providers, the system will ensure
transparency, fairness and allow complete addressability resulting in increase in subscription revenue

and reducing their dependence on TRPs.

Honourable Members will be very happy to know that we have charted out a detailed road map
for this process of digitalization to be completed by 31st December, 2014. It shall be implemented in

the country in four phases.
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